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to all States/Union  Territories to
exempt all National award winning
films from Entertainment Tax.

Specia] quota for petroleum products
for Flying Clubg

6835. SHRIMATI PRAMILA DAN-
DAVATE: Wil] the Minister of PET-
ROLEUM AND CHEMICALS be
pleased to state:

(a) whether any specia] quota is
provided to Flying Clubs 1n the
country;

(b) if so, whether these Flying
Clubs have been regularly drawing
their quota of gasoline; and

(c) whether there is any proposal
to withdraw all licences for petro-
leum to these Flying Clubs in view
of the shortage of Petrol in the
country?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI VEBERENDRA PATIL): (a)
and (b). Al civilian aircraft opera-
tors, including flying clubs, have been
permitted to draw their requirements
of aviation gasoline based on their
averpage] monthly offtake of this
product for the year 1978.79 and sup-
plies are being effected accordingly.

(c) There igs no proposal to -vith-
draw the supply of aviation gasoline
to the flying clubs.

Income from export of Indian Films

6836. SHRI NAVIN RAVANI:

PROF, NIRMALA KUMARI
SHAKTAWAT:

Will the Minister of INFORMA.
TION AND BROADCASTING be
pPleased to state:

(a) what is the income from export
of Indian films during the last three
Yyears, year-wise;

(b) if there is g decreasing trend,
What are the reaseng thereof;
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(c) whether it is g fact that some
people prepare video tapes out of
these films here gnd illegally sell
them overseas; and

(d) if so, what gsteps are being
taken to stop this?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING (SHRIMATI
RAM DULARI SINHA): (a) Income
from export of Indian films during
1977-78. 78-7%3 and 79.80 is as under:

1977-78 Rs. 966 lakhs
1978-79 Rs. 949 lakhs

1979.80 Figures of actual export
are not yet available, but
value of shipping bills
passed by the Indian
Motion Pictures Export
Corporation is Rs. 1215
lakhs.

(b) There is a slight decline in
value of exports during 1978-79. On
the basis of the shipping bills passed
during 1979-80, income from actual
exports is expected to be higher than
previous years.

(c) and (d). Government have no
authentic information regarding illicit
copying of Indian films on video tapes
and smuggling thereof out of India.

Proposal to open more T.V. Centres

6837. SHRI D. L. BAITHA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there is any proposal
to open T.V. Centres in Patna arnd
Purnea, if not the reasong therefor;
and

(b) will Government state the cri-
teria for opening 5 T.V. Cenire at a
particular place?

THE MINISTER OF INFORMATION
AND BROADCASTING AND SUP-
PLY AND REHABILITATION (SHRI
VASANT SATHE): (a) A proposal
for setting up a T.V. Station at Fatna:



127 Written Answers

has been included in the VI Plan
proposals (1980—85) now under for-
mulation. Due to constraint on re-
sources, there is no proposal at
present to set up a T.V. Station at
Purnea.

(b) Selection of places for setting
up T. V. Centre takes into account
various factors such as extent of
coverage of rural and urban popula-
tion, service to border areas, remote
and backward areas, coverage of
large segments of working classes/
industrial population, availability of
programme production and program-
me linking facilities and other infra.
structure. Attempts are made to in-
clude a judicious mix of places on
the above considerations.

Seiting up of a High Court Bench at
Agra

6838} RAJESH KUMAR
SINGH: Will the Minister of LAW,
JUSTICE AND COMPANY AFFAIRS
be pleased to state:

(a) whether it is g fact that some-
time back the State Government of
Uttar Pradesh had recommended to
the Central Government for setting
up a Bench of the High Court at
Agra; and

(b) if so, when and the decision, if
any, taken by Government in the
matter?

THE MINISTER OF LAW, JUS-
TICE AND COMPANY AFFAIRS
(SHRI P. SHIV SHANKAR): (a)
and (b). The State Government sent
a proposal in May, 1979 for establish-
meny of a Bench of the Allahabad
High Court at Meerut. No decision in
this regard has been taken.

wiget @At #§ fawet wr won

6839. =Y R WA UH : FTW  FAt
wire wrgen W qZ TATT AT HAT w6 o

(%) za awg wer @’ §F faoref ¥y
gqx feadt § W wT T wr faere
faaely * gooewar gfafewa s F fao
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sut wama ¥ ow war (ot faww
wgwR) (%) & (7). O gl oo
W g ® faseit Y wawfre s

(i) faweft & Wz § wwar gEi
IIT IqFa &

(ii) *rar SOm = yreeew § & g
INE< smafRwan w1 AW q8F @ AT
T F fau fcaT @ $1 Fgar ey
¥ AT FEAT |

(iii) wgt +4f @vwx 1 agt wgar
wfaai w1 TrHEY frm #
fesrst Y @ g€

(vi) wrew ffww v foo, feed
N foeea foo aur o wrafesza foo
#orger s aufeq  Tg@Y T @A 50
Ao ao gmal aH Hfza wuly wdv faga
I @dd amA F fa0 us droew Qur
g

w1 £fyar fafray & gaf wr w0 wqrar

6840. »it wiftw wAYT : 91 T AR
AT WAT TG FATH &Y FAT HGT @ ¢

(%) * ®x ¥fear fqo, awewar &
37 qdf &Y AU g S favrig qdmefa
¥ W W g

(a) 2 feak gz @l @@ & foml
ardr wdlf gra W SAr @

() = ogi ® few wrenl ¥ el aw
T v oar § ;AT

(w) 2@ o&f N w7 a% WX oW @
qwrar g ?





